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OFFICE ORDER

In partial modification of Office Otder Nos. CGPDTM-11018 (11)/ 1/2021-
CGOFFICE/236 dated 31.01.2025 and CGPDTM-11037/2/2025-CGOFFICE/592(A) dated

09.06.2025, Dr. Shyam Kumat Barik, Deputy Contoller of Patens and Designs is hereby appointed
as In-Chatge of Desrgn Wing with rmmediate effect.

2. He is relieved of his cutrent assignment and shall assume the responsibility of the Design
wing In-Charge to exetcise the power conferred by section 3(30 of The Designs Act,2000.

3. Furthet, Dr. Sharmrstha Ghosh, Joint Controller of Patents and Designs, is hereb,v

appointed as Depuh Head of Office, Patent Office, Kolkata, with immediate effect.

4. This issues with the apptoval of Controller General of Patents, Designs, Trade Marks and

GI.

ffickey umat)
Director

Esablishment & Administration, O/o CGPDTM

To: Concerned officers.

Copy to:
1. Head of Office, Patent Ofhce, Chennar, Delhi, Kolkata & Mumbai.
2. Head of Office, TMR, Ahmadabad, Chennai, Delhi, Kolkata & N{umbai

3. Head of Of6ce, PIS/RGNIIPM, Nagput.
4. Head of Office, CIR, Chennai.
5. Head of Of6ce, Copyright Office, Delhi
6. Head of Office, IT Office, Delh - fot uploading of official website.
7. Guard file.


